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THE ASKA COOPERATIVE SUGAR INDUSTRIES LTD.

P.O. Nuagam (Aska) - 761111, Ganjam District, Odisha
E-mail:askasugar@yahoo.co.in, GSTIN : 21AAAATS5989L120

TENDER CALL NOTICE
Ltr.No.GADI/F-217/2193 Date : 26.12.2025
Sealed tender is invited in prescribed form from the reputed
Manpower Service Providing Agency having valid labour License,
EPF, Goods & Service Tax & Statutory code numbers for
deployment of about 288 nos. of Manpower of different categories
during the Sugarcane Crushing Season 2025-26.

For details, please visit our website (www.askasugar.com) under
"Tender". Tender documents complete in all respect must reach

|
the undersigned in sealed cover through Speed Post on or before
Dt.10.01.2026 by 05.00P.M. The authority reserves the right to
reject any/all proposals without assigning any reason thereof.
Managing Director
. h f d . . h

FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF

MOGAS SYSTEMS & CONSULTING INDIA PRIVATE LIMITED =

Get daily sector trends, market movers,
Name of the Corporate Debtor |Mogas Systems & Consulting India Privat\e Limited . . '
Date of Incorporation of the |10th January 2023 d h p g ht — y d y th
] and sharp insights — every day wi
Authority under which the Companies Act 2013, ROC Kanpur ' '
The Compass in Business Standard.
rated/registered
Corporate Identity Number of |U74999UP2023FTC176720
the Corporate Debtor
Address of the Registered Of- |Unit No. BS- 1018, Galaxy Diamond Plaza, Plot No.
fice and Principal Office (if any) |C-1A, Sector -4, Greater Noida West, Gautam Bud-
of the Corporate Debtor dha Nagar, Uttar Pradesh, India, 201318
Liquidation commencement |24th December 2025
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Address of the Liquidator: trapur Bhawan, 8th Main, 15th Cross Malleshwaram,

57575 or email order@bsmail.in

Email address of the Liquidator: Pragnya.cas@gmail.com
Telephone number of the Lig- |9845666596; 080-23565641 '
uidator:

Registration number of the Lig- |IBBI/IPA-001/IP-P01313/2018-19/12054
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uidator:
8 |Last date of Submission of |23rd January 2026
[ Iclaims
Notice is hereby given that MOGAS SYSTEMS & CONSULTING INDIA PRIVATE LIMITED
commenced the voluntary liquidation on 24th December 2025
The stakeholders of MOGAS SYSTEMS & CONSULTING INDIA PRIVATE LIMITED are
hereby called upon to submit proof of their claims, on or before 23rd January 2026, to the
liquidator at the address mentioned against item 7. The financial creditors shall submit
their proof of claims by electronic means only. All other stakeholders may submit the proof]
of claims in person, by post or by electronic means. Submission of false or misleading
proofs of claim shall attract penalties.
Ganesh Panduranga Pai
Place: Bangalore Insolvency Professional
Date: 29th December, 2025. IBBI/IPA-001/IP-P01313/2018-19/12054
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BERGER PAINTS INDIA LIMITED
(CIN: L51434WB1923PLC004793)
Registered Office: Berger House, 129 Park Street, Kolkata - 700017 "y |
Corporate Office: Plot No. CF-4, Action Area IC, j P—
New Town, Kolkata 700156, Telephone : 91477 20400
E mail: consumerfeedback@bergerindia.com } ol
Website : www. bergerpaints.com re
Special Window for Re-lodgement of Transfer Requests L p— ‘
of Physical Shares of Berger Paints India Limited q
Pursuant to SEBI Circular No.SEBI/HO/MIRSD-PoD/P/CIR/2025/97
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dated 2nd July, 2025, all shareholders are hereby informed that
a Special Window is being opened for a period of 6 (six) months,
from 7th July, 2025 to 6th January, 2026 to facilitate re-lodgement
of transfer requests of physical shares.

This facility is available for Transfer deeds lodged prior to 1st April,
2019 and which were rejected, returned, or not attended due to
deficiencies in documents / process / or otherwise.

Investors who have missed the earlier deadline of 31st March,
2021 are encouraged to take advantage of this opportunity by
furnishing the necessary documents to the Company's Registrar
and Transfer Agent (RTA) i.e. M/s C B Management Services (P)
Limited at 20 R.N. Mukherjee Road, 5th Floor, Kolkata -700001,

Telephone No. : 033 69066200, E-mail : rta@cbmsl.com. o °

All shares re-lodged during the aforesaid period will be processed USlneSS an al

on merits through the transfer-cum demat mode i.e., they will be

issued only in dematerialised form after transfer. The lodger must
have a demat account number and provide his/her Client Master (]

List, along with the transfer documents and share certificates,

while lodging the documents for transfer with RTA. Transfer

requests submitted after 6th January, 2026 will not be accepted

by the Company/RTA.

For Berger Paints India Limited

Sd/-

Place : Kolkata Arunito Ganguly (FCS-9285)
Dated : 29th December, 2025  Vice President & Company Secretary
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